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waiaTer wE w WA AfEeT T % T, e WAL, 99(30), 
mn T, lggfim‘;u:fim:’g;fi;flé 

¢ fewelt, 9 T, 2009 A s R bk 

WL, 651 (3),— DA TER T (YO P £, o d i msn 1621(30 wffa 27 fizw 2006 BT 
ake foefon) sifafrE, 1974 (1974 %1 6) % wma 3 3 m,fl,‘“fiafimmw 859(31), 
msfigm(e)mmufifl;’imw‘mwfi, i | S, 2007 %R0 S 3w 
e SR 7 AT, YD SR AR 27 faa, 
2006 e LS, 1621(30) A o e MINISTRY OF ENVIRONMENT AND FORESTS 
e et 3, o NOTIFICATION 

- m g,‘_ New Delhi, the 9th March, 2009 

() ®aH. 1 3k 3T waton wfafiedt % we W 8.0. 651(E).—In exercise of the powers conferred 

ettt w0 w6, sl whafieai tah s, by Section 3 and sub-section (6) of Section 5 of the Water 

L ’ 7~ - (Preventionand Control of Pollution) Act, 1974 (6 of 1974), 

1. < g v e X -3 the Central Government hereby makes the following fur- 

e, Wfi;fi?fl Frim g, ther amendments in the notification of the Government of 
<& e, India in the Ministry of Environment and Forests, number 

(ii) w99, 4 3l IR wauw wfafed @ @A W $.0. 1621 (E), dated the 27th September, 2006, namely:— 

frefafiad ® |, 3R wfafesi et ST, srf— In the said notification ,— 

44, g wfe (g ), =" (i) for serial number 1 and the entries relating thereto, 

vt T A, the following serial number and entries shall be substi- 

¢ fewelt tuted, namely.— ) 

(iii) w7 E. 17 3 ST Waifra wfafied & wM ™ “1. Dr. Sant Prasad Gautam —Chafrman” 
o o 5. sl wfafee T e, oref— oo CenalPollition 

“17. R % g@ FEE —ee wfm” Parivesh Bhavan, Delhi 

I Fe, (@) for serial number 4 and the entries relating thereto, 
2:: v firt 4, the following serial number and entries shall be substi- 

tuted, namely.— 

[d. ¥.-15014/2/2003-¥  Z6g) “4. Joint Secretary (Control of —Member” 
e TR, Wy wfEw Pollution) 

Fraoft .2 g firrer av @ ST T A @ 
927 GI/2009 . )
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Ministry of Environment and Forests, Note :—The principal notification constituting the Central 
- Nevaelhi. . . Pollution Control Board was published in 
(i for scrizl number 17 and the entries relating the Gazette of India vide number G.S.R. thereto, the following serial number and entries shall be 

substituted, namely:— 998(E), dated 21 September, 1974. The noti- 
“17. Shri J.8. Kamyotra, —Member-Secretary” fication reconstituting the existing Central 

Additional Director Pollution Control Board was published in the 
‘C:znm:bfi g‘gfim Gazette of India, Extraordinary vide number $.0. 
Delhi, 1621(E), dated the 27th September, 2006 and 

[No. Q-1501472/2003-CPW] subsequently amended vide number $.0. 859 (1) 
RAJNEESH DUBE, Jt. Secy. dated the Ist June, 2007. 
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